
Sanctioned Working
Opening Balance as on 

01.04.2026

Institution during the 

months of April & May, 

2026

Disposal during the 

months of  April & May, 

2026

Pendency as on 

31.05.2026

1 Angul Exist 1 1 329 34 47 316

2 Balangir Exist 1 1 443 26 34 435

3 Balasore Exist 1 1 4799 300 272 4827

4 Bargarh Exist 1 1 859 62 90 831

5 Bhadrak Exist 1 1 1751 166 154 1763

6 Boudh Exist 1 1 168 4 0 172

7 Cuttack Exist 1 1 2655 219 203 2671

8 Deogarh Exist 1 1 114 2 0 116

9 Dhenkanal Exist 1 1 518 66 75 509

10 Gajapati Exist 1 1 87 27 25 89

11 Ganjam Exist 1 1 2447 154 175 2426

12 Jagatsinghpur Exist 1 1 1260 77 70 1267

13 Jajpur Exist 1 1 1377 168 94 1451

14 Jharsuguda Exist 1 1 205 24 15 214

15 Kalahandi Exist 1 1 210 30 21 219

16 Kandhamal Exist 1 1 198 23 34 187

17 Kendrapara Exist 1 1 2261 151 171 2241

18 Keonjhar Exist 1 1 1051 61 24 1088

19 Khurda Exist 3 3 6587 508 536 6559

20 Koraput Exist 1 1 417 50 47 420

21 Mayurbhanj Exist 1 1 1058 121 92 1087

22 Nabarangpur Exist 1 1 159 27 28 158

23 Nayagarh Exist 1 1 1027 89 100 1016

24 Puri Exist 1 1 1256 162 68 1350

25 Rayagada Exist 1 1 153 19 11 161

26 Sambalpur Exist 1 1 342 59 65 336

27 Sonepur Exist 1 1 145 9 0 154

28 Sundargarh Exist 1 1 812 84 90 806

30 30 32688 2722 2541 32869TOTAL

"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)

BI-MONTHLY:-APRIL & MAY 2026"

Sl. No.
Name of the

Judgeship

Family Courts Exists or 

not

No. of Family Courts Pendency Position in Family Courts


